shri H. Ko Gangwani, ~ounsel for the

applic&nt,

shri P. 3. Mahendru, counsel for the
re$pondent$.

The 1earned counsel for the applicant wants Lo
v

withdnaw the application for cransfer. mccordiﬂgly,
dismissed as Wwithdrawn.

For”

( ®. M- agarwal )
‘Chairman

Pl pe /97 is hereby

T




